
BEFORE THE NATIONAL GREEN TRIBUNAL 

WESTERN ZONAL BENCH AT PUNE 

ORIGINAL APPLICATION NO. 91 OF 2019 

 

 

IN THE MATTER OF:-  

POHRA BACHAV SAMITI           …APPLICANT  

VERSUS 

 

AMRAVATI MUNICIPAL CORPORATION AND ORS.   …RESPONDENTS 
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1.  AFFIDAVIT IN COMPLIANCE WITH ORDER DATED 
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2.  ANNEXURE A-1 

Copy of Google Earth image from November 2015 

 

3.  ANNEXURE A-2 

Copy of Google Earth image showing flood lines from April 

2023 

 

4.  ANNEXURE A-3 

Copy of photographs of illegal structures 

 

5.  ANNEXURE A-4 

Copy of map showing location of the structures 

 

 

Through 

 

 

 

 

RITWICK DUTTA               RAHUL CHOUDHARY                  ITISHA AWASTHI  

ADVOCATES 

Counsel for the Applicant 

N-73, Lower Ground Floor, Greater Kailash-1, 

New Delhi-110048 

Email:- dclaw160@gmail.com  

Place:- Pune/Delhi 

Dated:- 10.09.2024 
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1- Washing area                         7- Cafeteria- 2 

2- Kids park                                 8- Open auditorium 

3- Open gym 1                            9- Open Gym 

4- Cafeteria 1                              10- Sports Zone 2 

5- Washing area-2                      11- Cafeteria- 3 

6- Resting huts                            12- Water tank 

                                                      13- Resting hut 
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DC Law Chambers <dclaw160@gmail.com>

Copy of Affidavit on behalf of the Applicant in OA No. 91 of 2019 Pohra Bachav
Samiti Vs. Amravati Municipal Corporation, through The Commissioner and Ors.
1 message

DC Law Chambers <dclaw160@gmail.com> Tue, Sep 10, 2024 at 11:49 AM
To: dnyaneshkumar kale <dmkale176@gmail.com>, Mukesh Verma <mvermadv@gmail.com>, Aniruddha Kulkarni
<aniruddha1488@gmail.com>
Cc: itishaawasthi@proton.me

Dear Sir,
Please find attached- Copy of Affidavit on behalf of the Applicant in OA No. 91 of 2019 Pohra Bachav Samiti Vs.
Amravati Municipal Corporation, through The Commissioner and Ors.
Thanks & Regards
Counsel for the Applicant 

Affidavit on behalf of the Applicant.pdf
2862K
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